
u

No.1046 Registered No. N. E. 930.

TRIPURA ffirgp
f,?frrclt

GA7zETTE

Published by Authority

EXTRAORDINARY ISSUE

Agartala, Thursday, June 13, 2019 A. D., Jyaistha 23, 1941 S. E.

I

PART--|-- Orders and Notifications bytheGovernment ofTripura,
The High Court, GovernmentTreasury etc.

Government of Tripura
Forest Department

No. F.7 (1 3S)/For/F P-2a 1 5/8426-477 Dated, Agartala, the 1Oth June, 2019.

NOTIFICATION

ln exercise of the powers conferred by section 41,42 and 76 of the lndian ForestAct, 1927

and read with the Gazette Notiflcation No.5 dated 0810112018 on lndian Forest (Amendment) Act,
2017 issued by Ministry of Law & Justice, the State Government makes the following rules further
to amend the Tripura Forest Transit Rules 1952 (here-in-after referred to as the Principal Rules),
namely:

1. Short title and commencement :

(i) These Rules may be called " The Tripura Forest Transit (Sth Amendment) Rules, 2019",

(ii) They shall come into force from the date of its publication in the Tripura Gazette.

2. Amendment of Sub-Rule (1) of Rule 1 :

ln sub-rule (1) of Rule 1 of the Principal Rules, afterthe expression except under paragraph

12", the expression "and Rule 12 A" shall be inserted.

3. After rule '12 of the Principal Rules, the following new rule shall be inserted-

"12A. Transport of Bamboos and Bamboo Products:

(i) ln respect of bamboos grown in private forests and plots, the owner may remove the same
only on obtaining a Bamboo Pass in Form F1 (yellow colour), appended to these Rules, issued
by the Beat Officer, on an application (in a prescribed format) made to him by such owner.

(ii) ln respect of bamboos grown in any land, other than private forests or plots, the Beat Officer
or the Member Secretary of the Joint Forest Management Committee (JFIMC) may issue the
Bamboo Pass in Form F2 (green colouQ appended to these Rules, on receipt of payment of
charges due to the JFMC, Biodiversity Management Committee (BMC) and Tripura Biodiversity
Board;
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(iii) For exporting green bamboos outside the State of Tripura, Bamboo Pass may tss-e: :..
the Sub-Divisional Forest Officer, in Form F3 (blue colour) appended to these Rules. oi a-
application made to the Sub-Divisional Forest Officer and such pass shall be considered as
the national permit."

(iv) No restrictions on movement of finished bamboo products orvalue added bamboo products
No.G.P..ff.P. shall be enforced.

4. This will be effective from the date of its issue

By order of the Governor,

Shivanand S. Talawar, IFS
Joint Secretary to the

Government of Tripura.
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Application for Bamboo Pass (Yellow Colour) for Felling and Transit of Bamboo from

Jote land

To

The Beat Officer (Concerned)

.............Range

............Sub-Division

.District.

inhabitant(s) of in

P.S. are the legaljotedar/allotter/owner of the land

The CS Plot No has the Standing.......... ,........ No. of

and numberBamboos. The name of Bamboo species is........

of Bamboos to be extracted and transported is

The Plot boundaries are as under

North

South

East.

West..........

The related certificate map, parcha and photograph of the undersigned is enclosed. The Bamboo

Pass (Yellow Colour) may be issued for Felling and Transit of bamboo from my jote land.

Hereby I declare that no bamboo is extracted outside the above mentioned plot.

.Nos

Yours faithfully,

Jotedar
Resident of...............

Enclo:Certified Copy of Map
Certified Copy of Parcha
One Photo of Jotedar
Photo ldentity Card

The Signature of the jotedar are attested & done in my presence
Beat Officer (Concerned):

6Printed at the Tripura Governmenf Press, Agartala.
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PART--I-- Orders and Notifications by theGovernmentof Tripura,
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GOVERNMENTOF TRIPURA
FOREST DEPARTMENT.

Aranya Bhawan
Pandit Nehru Complex, Kunjaban

Agartala, Tripura (West)

No.F.7(135) lForlFP-201518374425 Dated, Agartala, the 1Oth June, 2019.

NOTIFICAT!ON

The Governor, 'fripura is pleased to revise the export duty on export of green bttmboo
outside State as follows:-

ias.up.'.d vide N.o.,

f]-rrther is cerlain clrarges
ItF/PRF or follows:-

pricr.: as c.ontlitrtrtion to revoiving t-uncls of Iocal Jc:int Forest

f'eE af ?ort of by the Biodiversity Management

.i

Cerlnrrrittoes

(iii) l% of purchase price by the
snarrng reps,

4. I:hi,s will tie el'fective t.l'rrm lhc date

Iloar:d (T'BB) rts access benelit

By orderof the Governor,

Shivanand S.Talawar, IFS
Joint Secretary to the

Government of Tripura.
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